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Hon’ble Mrs. Manjulika Gautam, AM

Learned counsel for the applicant
states that he i1s withdrawing this O.A. as
his claim and grievances are being
considered by the Respondents. Accordingly

this O.A. is dismissed as withdrawn.

Sr1 R. Dixit holding brief of Sri A.
Tripathi  learned  counsel for  the
Respondents 1s present. oo |
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